FORML &
PUSLIC ANNCUNCENENT

(Under Reguiiation 6 of the kxsoivency and Banireptoy Board of India ( Imsalvercy Resciistion Process for
Corporate Persons) Rapufistons , 2018

FOR THE ATTENTION OF THE CREDITORS OF FR TECH INNOVATIONS PRIVATE UNITED

| 1. | Name of corpocase debtor FR TECH DONOVATIONS PRIVATE
] | LI\GTED
| 2. | De2e of incorporation of corporate debtor 2508 0186
3. | Amhomiy under which corporsss debtor 5 moorporasd | ;R.._'m.. of Companses , Mumbai
| reestered .
4. | Corporate Identity Nou / Limited Lishility Identification Na. | UT4999MHD0IEPTC2RSIN
| of corporste debtor |
| 5. | Address of the registered office and principal office (if 2ay) | Registerad Otfho:
| of corporte debeor | A-1202, Serenity Towers ,OFf Cshinan
f | Unk Road, Jogeshwart Wast, MUMSA}
i f | 400102
6. E Insolvency commencement date in respect of corporate debtor | Date of order - 14 1172019
! | Date of recsipt of order- 227112018
7. | Esumsted dste of closure of insolvency resolution process 27052020 ( I dayvs from th
commencement of CIRP)
8 i Name and registrstion number of the insolvency professional | Dr. Arun Mohan
E acting ss intenm resolution professional IS31PA-002/1A-N00740,2018 -
2019/12348
9. | Address and e-mail of the interim resolution professional, as | Dr. Arun Mobhan
registered with the Board | C-355, LOMIA NAGAR
GHAZIABAD-2010Q1 - U.P.
Emall :arunmbansal&gmailcom
10. | Address and e-mail to be used for correspondence with the | Dr. Arun Mohan
interim resolution professional C-356, LOHIA NAGAR
GHAZIABAD -201001 - U.R,
Email ID:
arunmbansal@gmailcom
11. | Last date for submission of claims 13/12/2019
12. | Classes of creditors, if any, under clause (b) of sub-section | Name the class(es)
(6A) of section 21, ascertained by the interim resolution | Financial Crediter u's 7 of IBC
professional
13. | Names of Insolvency Professionals identified to act as| L.
Authorised Representative of creditors in a class (Three | 2, NA.
names for each class) ) 3\
A
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14. (a) Relevant Forms and Weblink: :

(b) Details of authorized representatives https://ibbi.gov.in/home/download.
are available at:

Physical Address:
C-356 Lohia Nagar
GHAZIABAD -201001 (U.P.)

( Note: As the website of the
Corporate Debtor is not in control,
hence IRP is unable to provide the
website of Corporate Debtor)
Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the FR Tech Innovations Private

Limited on 14/11/2019, intimated to IRP on 29% November 2019

The creditors of FR Tech Innovations Private Limited, are hereby called upon to submit their

claims with proof on or before 13/12/2019 to the interim resolution professional at the address
mentioned against entry No. 10. “

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/- Dr, ARUN MOHA ‘
Dr. Arun Mohan i |
Interim Resolution Professional uli
IBBI/IPA-OOZ/IP—N—00740/2018—2019/12349 -mail- af
Date — 02/12/2019 C35 otiaNager GHAZIBAD.
Place — Ghaziabad Mob. No. 8810115725
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